
THE GA HATI HIGH couRT AT GUWAHATIHIGH COURT OF ASSA IY NAGALAND, MIZO RAM AND ARUNACHAL PRADESH)

o R DER
Dated Guwahati , theQ.&

nn'July, 2024

H 2 4 594 ### The following Law
Couft are hereby disengaged with

nesday):

Clerks of the principal Seat of the Gauhati High
effect from the afternoon of 3L_O7 _2O24 (Wed

1. Smt. Bhaswati Saikia
2. Smt. Tanushree Roy
3. Smt. Bidikha Gogoi

(

Further' they are debarred from appearing as an Advocate before the
Court of Hon'bre Judge with whom they were attached as Law crerk for a period of
1 (one) year with effect from their date of disengagement.

N H

By Order,

Sd/ - Sunit Kumor pod.d.or

REGISTRAR GENERAI.
14 5944 1 22- -2CoPV for information and necessa rya ion to:1. The Registrar (Vgi lance/Admn./Judl./ Estt.), Gauhati High Court, Guwahati.The Registrar-cum -Principal Secretary to Honble the Chief Justice, Gauhati H i9h Court, Guwahati.The Secretary, Ga uhati High Court Leg al Services Committee, Gauhatj Hi9h CouG GuwahatiThe Joint Registra

2.

3.

4.

5.
r

6

7

8

9

, Gauhati Hjgh Court, Guwahati.The Project Manager, Gauhati High Court, Guwahati, with a request to upload this order in theofficial website of the principal Seat of the Gauhati High CourtThe Deputy Registrar , Gauhati High Court, Guwahati
, Gauhati High Court, GuwahatiThe Librarian-cum-Research Offlcer, Ga uhati High Court, GuwahatiThe Private Secretary to Hon,ble Mr./Mrs. Justice Gauhati High Court, Guwahatiplaci

10. The
11. The

ng this order before his/her Lordsh iplLadyship, for kind information.Administrative Officer (Judicial), ., Gauhati High Court, GuwahatiC.A. to Registrar General, Gauhati H igh Court, Gu wahati

, for

t2
13

All the La

Order file
w Clerks concerned

la

i.\P*

The Assistant Reg istra r................


